CENTRAL ATMINISTRATIVE TRIBUNAL JABALPUR BENCH, JARALSU

0.A. NO. 902/2002

Arik Bas, sS/o., Late Shri .
Barnavas anthony, aged o
about 26 years, Oce.QUne@ployed
R/O. HQNO'Q 1015. Bam Nagar’

Ranjhi, Jabalpur M.p, : oo AbPplicant

Versus

1, Union of India,
Through Secretary,
Ministry of Defence,
New Delhi,

2, Commandant, 506,

’ Army Base Workshop,
Post Box No. 41,
Jabalpur, ‘

oee

Cqusel 3

Shri V.K. Singh for the applicant.

Coram ;

e
A

i B Hon’ble shri Justice N.N, ﬁingh = Vice Chairman.
- ) Hon'ble shri R.x. Upadhyay: = Member (admnv,),

i

| ORDER éoral)
(Passed on this the 1 day of January 2003)

The learned coqnsel for the applicant wants to
' i v
withdraw this Original Application, Prayer is allowed. This
Original Application is diahissgd a8 withdrawn,
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(RiKy UPADHYAYA) | (N.N. SINGH)
- MEMBER (a) VICE CHAIRMAN
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